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PREFACE

This publication contains a brief resume of work done by Lok
Sabha during the First Session of Eighth Lok Sabha, 1985.

NEw DELHIL; SUBHASH C, KASHYAP,
February 16, 1985 Secretary-General.

Moagha 27, 1906 (Saka)
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RESUME OF WORK DONE BY LOK SABHA DURING THE FIRST
SESSION OF EIGHTH LOK SABHA —JANUARY,1985

1. DURATION OF SESSION

Date of commencement
Date of adjournment siuedie
Date of prorogation
Number of days of sittings
Number of. hours of sittings

15 January, 1985
30 January, 1985

9 February, 1985
11

62 hours and
39 minutes



2. BILLS
(i) Government Bills

SL

No. Title of the Bill Date of intro-  Date of Date of Time No,of No.of  Progress
duction laying on discussion taken amend- amend- Remarsks
the Table in Lok ments ments
(in the case Sabha tabled  carried
of Bills
passed by
Rajya
—_— Sabha)
! 2 3 a s 6 7 8 9
H M.
“t. The Representation of the 18.1 8S - 23185 2 08 - - Passed
People (Amendment) Bill, (Consideration
198s. and passing)
7
2. The Calcutta Metro Railway  18.1 8% - 23.1.85 1 06 1 - Passed
(Operation and Maintenance) (Consideration
Temporary Provisions Bill, and passing)
1985,
**3  The Foreign Contribution 21,185 - 23.1.85 1 32 9 - Passed
(Regulation’ Amendment Bill, (Coansideration
1985, . and passing)
4 The General Insurance Busi- —_ 24.1.85 25.1.85 T 03 — -— Pazsed
ness (Nationalisation) (Consideration
Amendment Bill, 1985, and passing)

as passed by Rajya Sabha.
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11,

12,

13.

14,

SUMMARY

Billg introduced
Bills opposed at introduction stage

Bills passed by Raiya Sabha aod laid on the
Table

Bills passed by Rajya Sabha and returned by
Lok Sabha with amendments

Bills retummed by Rajya Sabha with amendments
and laid on the Table

Bills passed

Bills negatived

Bills withdrawn

Bills part — discussed

Motions for adjournment of debate on Bills
adopted

Bills referred to Select Committee

Bills referred to Joint Committee

Bills originating in and referred to Joint Com-
mittee "By Rajya Sabha in respect of which
motions for concurrence were adopted by
‘Lok Sabha

Bills pending at the end of the session

10
Nil

14
Nil
Nil
Nil

Nil

Nil

Nil

Nil
Nii



RISy
JedoBeAies  uy§  hq  (ynpayog
. yiy8ig Jo juawpuawy) S861 ‘Ing
suipusg - . - - — $8-1-s7 (jusmpuamy)  wonmmsmo) sy

“Aqunm

~BWBIRIE weneyq 1S Aq (vjf

-a1doy) aau fo uonuasup) S861 ‘g

pusg _ - - - — §8-1-5¢ (yuawpuswy) UoISS300Ng NpuIy gL

‘leMvy gsueH Lyg
. 4q s861 ‘IE (Aiered 1B qousg
J0UEMLAJ  ® JO jOdwgsijqelsy)

Supug — - - - - $8-i-S7  PRQRUB{IV 18 M0OD YRy ayg
‘ajeAspue(] nype ‘joiq 4q
212 ‘701 319140 fo Jvauipuay ) S86 |
Suipuag - - - - - $8°1-5¢ ‘ing (mewpuamy) Donnswo) ey
*2)BABDUR(] NOPRW ‘joig
&q (145 29140 Jo uswpuawsy) $861
8o1puag - - - - - $8°1-s¢ ‘Iig (yuempusmny) vonmusuoD oqy
N H
6 8 L 9 S 14 £ [4
(8yqeg
pauIes paIqes sgqeg  eAfey 4q passed
sigam S10ow %1 W —sig Jo e con
sylemdy -pudue  -puswe aoye}  Gossnasg  UI) JIqBL 3yl uo  ->nponul sdseyd ai-zaquap
[ssaS01ly  Jo 'ON  jo ‘ON swil  Jo ae@  3uwike| Jo e@  Jo e Pue ig Jo IpiL

sl S43QURN Rvaprg (1)



8uipusy

Sumpuag

Surpuag

6—1 'SON 'S
® sig  Jo
uonsnponU!

uo uexet)
sanunu ¢

$8°1-§T

$8-1-6T

§8-1-¢T

(3 Y4

‘ejemisong ‘W'D HUS
£q s861 ‘ing (suonsorg e 1qsNy
Sun0A) PrOIQY $USZID) UBIPO] ML

‘gljemisueg WO HUUS
Aq (»p 201110 fo uomspuQ) $861

‘Ing (uswpusmy) vonmnsuo) YL °

“sjjuaeseg "W'O
WS AQ (21 ‘GEE IPNIY 10f 5711140
mau fo woumpsqns) 861 ‘NG
(uawpuswy) uohmnsuo) 4L

70§ UIQ-pa-yivs Joid
£q 861 ‘[ UORMPQ-RUV L




SUMMARY
1. Bills introduced

2. Bills pending at the end of the session,
Vide para Nos, 1426143, Bulletin—Part II,
dated 12-2-85
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7. OATH OR AFFIRMATION

Number of Members who Language in which Date on which
made and subscribed Oath/affirmation Oath/affirination _
the oath/affirmation made made
211 Hindi
147 English
30 Telugu
27 Bengali
26 Tamil
13 Urdu I
9 Kapnada |
4 Marathi r 15.1,1985
3 Kashmiri
3 Gujarati
2 Sanskrit 1
2 Malayalam
1 Oriya J
6 Hindi h |
5 English |
3 Kannada . 16,1,1985
1 Bengal i [
1 Oriya J
s English 3
1 Hindi S 17.1,1985
1 Marathi J
3 English 18.1,1985
1 English 22.1.1985

! Hindi 30.1.1985
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9, PANEL OF CHAIRMEN

Sl Members nominated Date of
No, : nomination
1, *Shri Jagannath Rao 1 ’
2, *Shri G,G, Swell 151,85
3. *Shri Nissankara Rao Venkataratnam f

1, Shrimati Basavarajeswari

2, Shri Zaioul Basher .‘

3, Shri Sharad Shankar Dighe 18.1.85
4, Shri Vakkom Purushothaman

5. Shri Somnath Rath [

6, Shri Nissankara Rao Venkataratnam J

10, PAPERS LAID ON THE TABLE

(i) By Government 948

(ii) By Private Membecs ree NIL

'™

#* Nominated by the Speaker pro tem
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12. QUESTIONS
(i) Starred

Number of Questions put down io
Question Lists for Oral Answer

Number of Question orall y In-nwed

(i) Unstarred

Number of Questions for which
Written Answers were laid including
those put down for Oral Answers
but not reached for Oral Answers

(ifi) Short Notice

Number of Questions put down in
Short Notice Question Lists

Number of Short Notice Questions
orally answered

116

42

451

NIL

** Including two questions delcted/transferred from one Ministry to another,



"$861 1M Preog Sunowld voisvy [eirde) TRUOHEN I JO VOHEIIPIFLD O} UONOWM 3q) i 11980} PAEsONIQD
“$861 ‘i@ 1uswpuawy (vonwndey) UONNQUIVED BIRI0] Y} JO UCHRISPISUED JO) UONOW q) M J9YI380) PISONITye
'$861 “Hid (Wampoauy) 3pdoad Iy )@ Uol sy IYI JO UONEIAPISUO) JOJ LOLIOW ) iim 1930801 PIRSNIN 4

rg61
Jo 11 'ON sousuip
~30) 861 'dusupIn

Japnol preog Sujuuey woid
pue 208 -3y {ende) [euonep
pIrRelN oM LI 2 $3°182 ujg-pa-jies joid 134 Qi Jo [vaciddesiq (@
Yoy
(r861
Jo 1 oN duRuipIQ)
¥861 ‘200%0IPIQ 10w
-puswy (uonengoy)
|nRpy 2oy uonnqLIBe) uslaioy
20 @woH Iz -} 3 RN URI-pR-jivg ‘joid X4 ) jo [vaoxddesig ‘7,
oy
61
Jo ¢I ON couemp
~30) ¥861 ‘usLpIQ
(Juwowpwwy) ejdoag
wdnsap oy o¥) jo gouenARUday
paareton L 2 SR TR | S8Vt ury-ph-jres “Josd z...ﬁ 41 Jo [eacsnddemg -,
1) 4
N H
! pbuRonoo goisnonp Py
Vaounrede(y noxe) pue Sujaowm pasom  joonniysoo) jo
ewey [Anwuyy emi], Jo (s) areq O4M RDQUIN  UOHNEIIUY walgng °N'S
smogajory Lisiing o

SNOLLNTOST ‘e



L AT SIS L e T

sed snovosiod jo
p%exes| w Bunnsau jedogg
3 LopEeg spiqie) uotupn
Ay o Juapadp  piden
M Supieda gg-i-gf

sixy 40 ANOH ) W $13Z11335]
4134 pus - SAepER(y PUE §EIWHD jo Jnsiupy
o SIHIYD 3T sT1IT BYUpE 'Joid 61 M  4&gTopew juaBig  f
W H
PILIDUOI "KW Y2
ussmuedag anel . HOISEISp POSIBI 0G4 a[ns

sy m_y JLsay amy 0 AR 4N JO BWEN apun) $9(qns jaLg NS

21

—

(£61 AN NOKINISIA NOILVING LYOHS 3]

< papa

-uad - 10U L "awmesdord
wossa%iq Suiwooyy <8—0 $861°3-S2 Apoe) Wi LYS wamdojord(] MEI I
. poaudoang )
jan) pos $861-1-5T . £Luanod “
PN un)nouly ss—+¢ $861-1°81 2eanpun] ngpe, | - Joid IyIpeId 0) SAUNSBN ]
N OH
- AOSNISIP
wamyuedaq uaqey pue fmaow pasom Ooym
sYrewy [Ansmn owty §0 (s)aud 29Uy JO dweN a%9fgns oud ON IS

Sn0JINjoEIY 81U BIBALL 1)



15,

(i) Suo moto Statements made/laid by Ministers under Rule 372

22

STATEMENTS

Sl.
No.

Subject

Name of Minister

Date

Time
taken

1.

The tragic accident in
the pesticides plant of
Union Carbide (India)
Limited at Bhopal,
which resujied in large
scale disruption and in-
jury to human and
animal lifc,

Release of two instal-
ments of Dearoess
Allowance to Central
Government employees
and relief to the pen-

~peioners including family

- pensioners.

Government  Business
for the week comnmenc
ing the 21st January,
1985,

Activities of some per-
sons in the Govern-
ment detrimental to
natiopnal interest,

Government  Business
for  Tuesday, the
29th and Wednes-
day, the 30th January,
1985,

Shri Veerendra
Patil

Shri Janardhana
Poojary

Shri HK.L,
Bhagat

Shri §,B. Chavan

Shri Ghulam Nabi
Azad

18,1.1985

18.1,1985

18.1,1985

21.1,1985

25.1,1985
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(i) Matters under Rule 377

Sl. Subject Name of member Date Time taken
No, who raised the
matter
1 2 3 4 5
H M

1. Need for a fixed policy Shri R.P.
for marketing and pri- Gackwad
cing of cotton to save
the farmers from ruin,

2, Need for immediate Shri K. Kunhambu
clearance for the esta-
blishment of railway
coach factory at Pal- |
ghat, Kerala,

3. Need to reconsidet Shri Lalit Maken
the decision to retrench.
surplus employees of |
Delhi Milk Scheme,

4, Need to take steps to Shri Pratap Bhanu |
save pulses crop in Sharma |
nreas of Vidisha parlia-
mentary  constituency
affected by pests.

21.1,83 o 10

——r

5. Need for central Prof, P.J, Kurien
assistance for construc-
tion of hill highway in
Idduki  district of
Kerala for: its proper
development

|
]
|
6 Loan from Life In- Shrimati Geeta |
surance Corporation of ., Mukherjee |
India to the West |
Bengal Government for |
setting up tube-wells to |
serve the twin purposé ]

of irrigation and drin- !
king water |

|

1

i

7. Relief for the cyclone Shri P,
hit areas of Andhra Penchalaiah
Pradesh,
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1 2 3 4 5
’
8, Need to convert the Shri Chintamani
Rupsa-Bangiriposi nar- Jena
row gauge railway line
into broad gauge. i
' |
9. Funds for modernisa- °~  Shrimati Jayanti
-tion of Orissa Cotton Patnaik
Mill.
|
10. Need to check thz ille- Shri Dalbir > 22.1.85 0 10
gal mining of coal in Singh '
Shahdol (Madhya Pra
desh).
11, Need to clear the  Shri V. S,
irrigation part of the Vijayaraghavan
Kuriarkutty- Karappara
Project in Kerala.
12. Delay in issuing visas by Prof Saif-ud-
Pakistan Embassy, Din Soz
13. Steps to save’ Yamuna Shri Jai Prakash
water in Declhi from Agarwul
being polluted by in-
dustrial  wastes and
sewage. . .. 4
14. Need ¢ restart the  Shri Vilas 3
irrigation  projects in Muttemwar
Chandrapur, Bhandara
and Ghavchiroli district
of Mabarashtra. 231,85 0 12
15. Need to relax the ban Prof. Narain Chad
on filling up the exis- Parashar
ting posts and creating
pew posts in  hilly be
areas. {
16, Reported shifting of Shri V., Sobha- |
certain branches of the nadreeswara Rao |
rocket launching station |
from Sriharikota to |
Bangalore,
17. BExtension of television Shri P A, Anjony

facility to Trichur,
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18.

19.

20.

21,

22,

23,

24,

25,

Need for disbursement
of Joans to the workers
of the B & C Mills
Madras, through Na-
tionalised Banks to
mitigate their sufferings,

Need to declare  Netgji
Subhash Chandra Bose’s
birthday as a Nutional
Day by declaring it a
Public Holiday,

Need for investigation
into the crack detected
in Kalindri navigation
lock gate under the
Farekka Barrage Pro-
ject.

Need for direction to
Bharat Photo Film
Company to establish a
colour photo film unit
at Majkhali (Almorah)
in Uttar Pradesh,

Need to instal high
power transmitters in
Barmer, Jaisalmer,
Jodhpur, Bikaner and
Sriganganagar in Rajas-
than.

Need to convert Kaki-
nada port into a major
port,

Need for central assis-

tance to drought affec-

ted people of Orissa

and also for irrigation
schemes,

Shortage of currency
notes and coins of
smaller denominatijons,

Dr. A, Kala-
nidhi

Shri Amar Roy
Pradhan

Shri Zainai
Abedin

Shri Harish
Rawat

Shri Virdhi
Chander Juin

Shri Thota Gopala
Krishna

Shri Chintamani
Panigrahi

Shrimati Ramaben
Ramjibhai
Mavani

T

23.1.85

24,1.84

"0

18
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26,

27,

28,

29,

30,

31,

32,

33.

Need for directive to
the Cotton Corporation
of India to purchase
Narma cotton in order
to help the farmers.

Need for immediate
inclusion of people
belonging to Nishad,
Mallah, Rajbhar and
Bind castes in the cate-
gory of Scheduled Cas-
tzs all over India.

Need to provide drink-

ing water through pipe’

line 1in Gyanpur Tehsil
aree of Mirzapur
(U.P)

Reported internal dis-
sensiops in the Indian
Cricket Team

Security arrangements
for Harijans in Andhra
Pradesh to ensure frec
and fearless voting in
coming Assembly Elec-
tion,

Resentment among the
people for not provi-
ding jobs to one
person each in the fami-
lies affected by the
Singrauli Project of
NTPC

Need to clean central
assistance to West Ben-
gal for accelerating the
Ruoraf Development
work in the State.

Need for constitution of
Child Welfare Coun-
cile in the country,

Shri Birbal

Shri Zainul Basher

Shri Uma
Kant Mishra

Shri Priva Ranjan

Das Munshi

Prof. N.GQ,
Ranga

Shri Ram Pyare
Panika

Shri Ananda
Pasthak

Shrimati Madhuri
Singh

24,184
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34,

35.

6.

37,

38,

39,

40,

Need to conduct survey
of residential land in
outer Delhi and ban its
acquisition,

Need to preserve the
ancient fame and glory
of old Delhi,

Scarcity of drinking
water in Barmer Jai-
salmer, Jodhpur and
Bikaner districts and
need to make provision
in 7th Plan for supply
of  drinking water
through Rajasthan Ca-
nal,

Need to open cooking
gas agencies in Renu-
kot, Obra and Roberts-
ganj towns in Mirzapur
district of Uttar Pra-
desh,

Noed for clearance by
Department of Eavi-
ronment for construc-
tion of Varadaraja-
swamy Project in Kur-
nool district of Andhra
Pradesh,

N:ed to declare certain

areas of Munsiari and

Dharchala in Pithora-
garh district and Joshi-
math and Jaunsar in
Chamoli  district of
Uttar Pradesh as Sche-
duled Tribe aria

Need to streamline the

implementation of 20 .

point programme.

Shri Bharat
Singh

Shri Jai Prakash
Agarwal

Shri Virdhi
Chander Jain

Shri Ram Pyare
Panika

Shri V. Sobha-
nadreeswara Rao

Shri Harish
Rawat

Shri Ramashray
Prasad Singh

I
I
|
.
|
|
|
|
I
|
|
!

%

!

29.1.85

301,85

0.

0,

08

33
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41,

42,

43,

44,

45,

46,

47,

Need for regular supply
of funds through
Government  agencies
to the P.J, Textile Mills
and Yamuna Mills to
tide over financial hard-
ships being faced by
them and protect the
interest of workers.

Need to set upa low’

power television relay
centre at Balasore

Need to provide em-
ployment to atleast one
person in each family
displaced by acquisition
of land by the Visakha-
patnam  Steel Plant
Project,

Necd for setting up an
electronic telephone
industry at Bhubanes-
war (Orissa),

Need toinstal a low
power television trans-
mitter at Nagarcoil,

Need for strengthening
of BS.F. posts on the
border between India
and Bangladesh in
certain arcas of West
Dinajpur  district in
West Bengal to prevemt

dacoity and catile lifting
by Bangladeshis,

Need to stop transfer
of coal workers pre-
sently working in Ran-
chi area to Talcher
Unit of the Central
Coal Field Ltd,

Shri R.P.
Gaekwad

Shri Chintamani
Jena

Shri Bhattam
Sreeramamurthy

Shrimati Jayanti

Patnaik’

Shri N, Dennis

Dr. Golam
Yazdani

Shri Sriballav
Panigrabi

30,188




48,

a9,

32,

53,

34,

58,

56.

Need o export potato
and ensure support
price to potato produ-
cers of West Bengal,

Need to reopen the
S.K.J. Sugar factory
in Lauria (Bihar) and
clear the dues of em-
ployees aod cane
Browers,

Need to create a post
of DIG. of Police
for Purnca (Bihar).

Irregularities in imple-
mentation of IRLDP/
NREP programme in
West Bengal,

Need for a review of
the freight equalisa-
tion scheme,

Need to hold talks
with All India Ken-
driya Vidyalaya Teac-
hers. Association to
solve their problems,

Need to investigate
into the reported
black-marketing  of
Maruti cars,

Need to establish a
Divisional Office of
LI1.C. at Srinagar
(Kashmir).

Theft of a wireless
signal bock from
Bokaro and need to
take steps to check
such incidents,

Shri Anil Basu

Shri Bhola Raut

Shriomti Madhuri
Singh

Shri Priva Ranjan
Das Muashi

Shri Basudeb
Acharya

Shri C. Madhayv
Reddy

Shri Sanat
Kumar Mandal

Prof. Saif-ud-Din
Soz

Shni C P, Thakur

]

30.1.85
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1 2 3 4
57, Need to provide Shri Birbal
railway crossings in
Ganga Nagar district
in Rhjasthan,
58. Need to make a pro- Shri Ajoy Biswas
vision in the Seventh
Five Year Plan for
setting up a paper
mill in Tripura,
59, Shortage of electricity Shri Abdul
in Kashmir. Rashid Kabuli
30.1,1985
60. Need to instal a tele- Shri Kunwar
vision transmitter at Ram
Navada in Bihar,
61, Need to expedite cons- Shri Hafiz Mohd.
truction of an over- Siddiq

bridge near Moradabad
on railway line bet-
ween Moradabad and
Chaadausi.
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STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS OF

BUSINESS
Business Time Percentage 10
taken the total time
taken
H M
BILLS
(a) Qovernment Bills *20 32 328
{(b) Private Members’ Bills 9 08 0.1
BUDGETS
(8) Ruilway Budget 2 3% 4.\
(b) QGeneral Budget 1 56 34
(c) Budget in respect of State under President’s
rule 1 26 2.3
CALLING ATTENTION NOTICES (RULB 197) 0 42 13
DISCUSSIONS
Short Duration Discussions (Ruie 193) 2 38 4.2
MATTERS UNDER RULE 377 1 3 23
MOTIONS UNDER RULE 191 o 02
PRESIDENT'S ADDRESS 9 35 15.3
QUESTIONS s 30 848
RESOLUTIONS
(a) Statutory Resolutions ¥
(b) Private Members' Resolutiony 4 55 ) 7.9
STATEMENTS (Rule 372) 0 40 1.1
OTHER MATTERS such as Qath or Affirmation,
Papers laid on the Table, Obituary Reference.
Questions of Privileges, Points of Ocdres,
Personal Explanations etc, 10 32 16,8
—— —_—— Tt e s .
62 39 100.0

— e i ——

2 il

*Joint discussion took place on Statutory Resolution [Vjde Statement No, ;3.
SI, Nos. 1 to 3] and motions for consideration of the connected Government
Bills [Vide Statement No. 2(NS. Nos, 1, 3 and 5], Time taken on the joint

discussion has been shown under Government Bills,



